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Grant. to Tbeatre OrpuisatloDl Shrl Shree Narayan Das: May I 
*1910. Shrimatl MaimOODa Soltau: know whether any applications were 
Will the Minister of Sclentulc Be- invited for the purpose, and. it so, the 
search and Cultural Affairs be pleased number of applications received? 
to state: 

(a) whether a number of theatre 
organisations have been sanctioned 
grants by Government recently for 
producion of new plays; 

(b) if so, how many theatre organi-
sations in each State Union Territory 
have been sanctioned grants; and 

(c) to what extent? 

The Minister of Sclentl8c ReIIearch 
and Cultural Affairs (Shri Buma)'1lll 
Kabir): (a) Yes, Sir. 

(b) Twenty organizations were 
assisted as per the statement given 
below: 

STATEMENT 

NtIfM of tM Stat, 
U nioll Territory 

Andhra 

Assam 

Gujarat 

Kerala 

Madras 

Maharashtra 

TM TMatr, orlanisa-
tions assisted during 
1960-61 wer, as follows 

1 

1 

1 

3 

1 

2 

Manipur Administration 1 

Mysore 1 

Orissa 2 

Punjab 2 

West Bengal 5 -----
~  At &'. 7,5001-per play. 
Shrimatl Ma1moona Sultan: May I 
know the various considerations that 
were takcn into account by the Min-
:l'try while giving these grants to these 
lrganisations? May I also know thP 
procedure that was follOWed by the 
Government for giving grants to the 
'-arious organisations? Was it done 
::irectly by the Centre or was It left 
'0 the States? 

Sbri BamayaD Kablr: "ntis scheme 
was widely circulated and the condi-
tions were announced, and the awarcIJ 
were Jiven according to the condition! 
which were announced. 

Shri Bumayun Kabir: 
tions were receiVed. 

69 applica-

Shrl Indrajlt Gupta: May I know 
whether any suggestions were given 
to these organisations about the types 
of plays to be produced? 

8hr! Bumayun Kablr: Yes. Sir. In 
the terms which were announced, it 
was stated that the troupe had to satis-
fy some conditions, some of which 
were that they must be of sufftcient 
st&nding, they must be registered. 
they must have produced a certain 
minimum number of plays etc. They 
were told that they can get assistance 
for two plays, provided one was a 
'!'agore play for the centenary. 
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Sbrl Bama,u Kabir: May I anSWl!r 
it in Hindi or En,tlsh! 

Mr. Speaker: What is t he quelt.lon7 

Sbrl Bu .. ,u KaWr: His que.Uon 
lIItas .... 
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8hr1 A. M. Tariq: I will put it in 
English. I would like to know from 
the hon. Minister whether they have 
given any directive to the organisa-
tions to prduce such dramas which are 
based on national integration. 

8brl BamaYOD Kabir: The allo!wer 
which I gave a minute ago has al-
ready answered this. 

Shrt Sampath: May I knOW whe-
ther the Ministry has set up any 
council or board consisting of non-
officials to select the plays which 
deserve this grant? 

Sbrl HamayuD Kabtr: As 1 said 
this was the firSt year during which 
we introduced this scheme. We laid 
down certain conditions that the 110-
cieties must be registered, they mURl 
h:ive performed one hundred shows 
alld they must have produced at leaat 
three plays. Those troupes which 
s;ltiafted these cnnditioDs were recom-
mended by thl' State Governments 
Dnd Wl' gave lilcm the ~ nn  

Mr. Speaker: Th!' simple ~~ n 

i:· whether there is any advioory 
council like the film advisory council, 
or everything is done by the depart-
ment. I . ! 
Shrl Humayun Kablr: In this par-
ticular case, last year there was no 
advisory council. 

Shrt Thlrumala Rao: Has it "orne 
to the notice of the Minister that 
cl·rtain of these troupes that have 
received financial assistance from Gov-
ernment have put up certain l ~ 

caricaturinc and ridicuUIlI certain 
political leaders, not excludinr the 
(;ongress. in the country? 

Sbrl Bama)'llD Kablr: We have 
I;iven this assistance to troupes which 
ale well established on the recom-
mendation of the State Govt'rnmenb. 
As for the plays. as I said. this year 
they have chosen a Tagore play. I do 
not know of any Taiore play wbi::l1 
has caricatured any political party. 

Shrl 'l'hlnama1a .... : He said LIlat 
they should have twtl plays and ~ 

one 01 thp.m !lhould bf-a Tagore pIa)'. 

On the other play they have no 
control. 

8brl Bumayan Kabir: In this par-
ticular year no troupe has selected any 
non-Tagore play. It was left to them, 
hut all of them have selected a Tagore 
play. 

Sbrtmati MaimooDa Sultan: May I 
I.now whether Government has any 
information as regards the number of 
non-official organisations that are 
undertaking production of plays other 
than Hindi plays? 

Shri Bumayull Kabir: As I said we 
!lad received applications from' 69 
organisations. We 'have no record of 
how many organisations there are ill 
the country. There are any number of 
.lmateur organisations also and the 
tigurcs cannot be collected without an 
I'xpenditure of time and energy which 
would not be commensurate with the 
J"(·sult. 

Mr. Speak!!r: Next question. 

Some Hon. Members ,-usc-

Mr. Speaker: Every small matter 
is made much of and we are not 
progressing at all. It is made out as 
if the whole world hangs upon 
thl'atres. Next question. 

Arrest of ell-ruler of Gondal 

+ r Shrl S, M. BaDerjee: Sbrt Assar: 
-1911. ~ Shrl RllI"hunatb SlDl'h: 

I ~ l D. C. Sharma: 
L 8brl Ajit 81DI'b 8arhadi: 

Will the Minister of BOlDe Main 
ll~  l ~  to stale: 

(a) whether it is a fact that ex-
ruler of Gondal was arrested in 
Bang.llorc under the charge of spy-
mg; and 

(b) if so, the details  thereof? 

The Minister of State In tile ........ 
try 01 HOlDe Alraln (SlIrI Datu): 
(a) Thl' Ruler of Gondal was arrested 
on 17th April 1961 at Balll8lore 
under section 3(b) of the OfIlelal 
Secrets Act; 




